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Subsidy 00 Traosport of ladl.--Jy 
Prodoced Furosce Oil 

9802. SHRI VIRENDRAKUMAR 
SHAH: 

SHRI P. C. ADICHAN : 
Will the Mioister of PETROLEUM 

AND CHEMICALS be pleased to state: 
(a) whelher Government have under 

consideration the question of continuance 
·of subsidy on the transport of indigenously 
produced furnance oil used for power gene-
ration beyond March, 1968 ; 

(b) if so, tbe decision taken in the 
matter; and 

(c) the amouot speot on this account 
by Govel"!lment during the last year, the 
provisloo in the budget for the year 1968· 
69 for this purpose and whether tbis allo-
cation is to be raised aod if so, to what 
extent? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 

CHEMICALS AND OF SOCIAL WELFARE 
(SHRI RAGHU RAMAIAH): (a) and 
(b). It has been decided to continue the 
freight concession 00 the movemeot of 
furnace oil produced from wholly iodiaenous 
crude and used by public utilities for power 
generation upto the periods iodicated 
below: 

(i) On regular arade Furnace Oil 
upto 30.6.1968. 

(ii) On law Sulphur Heavy Stock 
upto 31.8.1971. 

(c) The budget grant for last year was 
Rs. 44,26,000 ; the 60al 6gures of expendi-
ture arc not yor available. Pending a 
deCision regarding the exteosion of this 
conce.sion beyood 31.3.1968, a provision 
of Rs. 10 lakhs was mado for 1968·69. This 
will require review dependiq 00 tho coo, 
lumptioo of this product for power ,Ollorl!-
HO!! by puIJ1i9 I'tiliti!S. 




